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Shrj C. M., Poonacha: The question
of processing iron ore, if I have
understood the question correctly, ut
Paradip for export purposes does not
just arise for the simple reason that
the ore deposits available at Tomka
Damtari and™Nayagar area are lumpy
ore which have a demand in the ex-
port markets.
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Shri C, M. Poonacha: I have said
already that the turget fo: iron ore
export is about two million tons per
annuwm and the handling of the incom-
ing cargo, general and . foodgrains,
would be about 90,000 tons.

Shri Suvendranath Dwivedy: May I
know whether the Transport Minis-
try is giving top priority for the rail-
way line and may 1 know whether this
railway line from Cuttack to Paradip,
since line from Tomka Damtari
mines to Paradip is a longer route,
had been examined and also when
actually they will be in a position to
cxport iron ore from this port?

Bhri C. M, Poonacha: I have already
answered that the line is being sur-
veyced and-after the survey is com-
pleted, it will be known ... (Inter-
ruptions). It is primarily to connect
the mining areas with Paradip port.

Shri Surendranath Dwivedy:
other part is not answered,
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The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): The line is being surveyed;
Cuttuck also can be considered later
on,

Shri Indrajit Gupta: In view of
the strategic importance of this port
is there any proposal to have, right
frcwn the inception, a board of trustees
or a port trust for the better admini-
stration of the port?

Shri C. M. Poonacha: As soon as the
port is able to handle cargo this will
be declared as onc of the major ports
under the Port Trust Act.

Shri P. Venkatasubbajah: May I
know whether at the time of prepa-
ration of the master plan for the deve-
lopment of Paradip port thc laying
of the railway linc had not been en-
visaged and what prevented the gov-
ernment from taking it up at the very
beginning of the preparation of the
master plan?

Shri C. M. Poonacha: When this
port was considered the original idea
was to feed the port by an express
way connected to thc mining area.
Later on it has been found that con-
necting it by rail would be more
profitable as compared to the express
way and the railways are now engaged
in a survey. After these considera-
tions are finalised a decision would
be taken for the construction of. the
railway line.

Sen Committee on Sugar
+

*393. Shri S. M. Banerjee:
Shri R, Barua:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri P. C. Borooah:
Shri P. R, Chakraverti:
Shri R. S, Pandey:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether all the recommenda-
tions of the Sen Committee on sugar
have been accepted and implemented;
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(b) if so, the broad details thereof;
and

(¢) whether any assurance pas also
been given to the cane-growers that
the price of sugarcane will not be,
reduced?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community’
Development anqg Cooperation (Shri
Shinde): (a) and (b). The recomrmen-
dations of the Sen Commission on
Sugar, with the exception of the re-
comunendation in respect of minimum
cane price for 1965-66 season, are still
under cxamination, The decision re-
garding cane price for 1965-66 season
has already been announced.

(¢) Yes, Sir, during the year 1965-
66 there will be no reduction in the
cane price.

Shri S, M. Banerjee: I would like
to know when the recommendations
of the Sen Commission o likely to be
finalised by the Government and the
decisions taken?

Shri Shinde: The recommendations
of the Sen Commission are broadly
concerned with the sugar indusiry, the
State Governments, the sugarcane
growers, etc, All of them will have
to be consulted before the report can
be processed, but the Government is
aunxious o see that it is processed as
carly as possible.

Shri S. M. Banerjee: 1 am happy
that protection has been given to the
cane growers for 1965-66, but I want
to know whether the Government is
likely o revise its decision, that is, in
regard to the decrease in sugarcane
prives, after this, or, whether it is an
assurance for all years,

Shri Shinde: After all, an assurance
of thig nature cannot be for all years,
because various factors such as the
prices of competitive crops, and so on
have to be taken into consideration.
But as far as the current year is con-
cerned, Government wish to assure
hon. Members and the cane cultivators
that the present price will continue.
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Shri R, Barua: What -is the cxport
prospect of sugar and may I know
whether it is going to have any im-
pact on the price of sugarcane for the
growers?

Shri Shipde: As far as export pros-
pects are concerned, we are trving to
see that the exports are maxinised,
but the international price js verv low,
and even then, we are trying to ex-
port at quite a substantial subsidy.

Shri P, R. Chakrave*tl: May 1 know
if the Goverrment will indicate which
are the specific recommendations of
the Son Commission now being exa-
mined at this level?

Shri Shinde: The recommendations
pertain to various aspects: for ¢xam-
ple, the economics of sugarcane, gur
and khandsari, compctition, licensing
policy, cost structure of sugar and
various other related subjects,

Shri R. 8. Pandey: May 1 know
whether it is true that there is u diff-
crence in the rate so far as sugar is
conce'ned from factory to factory,
and if so what are the reasons?

Shri Shinde: Yes, Sir. There are
about 22 zones, ‘and for -determining
the price of sugar, the cost structure
is taken into consideration. Natuially,
the cost structure giffers from place to
place, and hence the price stiucture
is different in 22 zones in the coun-
try. I think the sugar industry will
also welcome this at the moment.

Shri D. D. Puri: In view of 1he fact

that the cane to be supplied ir the
1968-87 season is being sown now,
will the Government consider the

question of Issuing a statement ‘n re-
gard to the price for the 1986-67
season very soon, now?

The Minister of Food, Agriculture,
Community Development and Co-
ope-ation (Shrl C., Subremaniam)-
That matter is under consideration and
we shall try to announce it as early
as possible



Oral Answers -

AQ75.

- oft g Wy g o et 3
g fad § 97 st ¥ el v §
WA WAt AT T A W aw 15 G fae
&9 AT | & T g ag fae
F g & fow = A - A 2,
qEY I s F %) Wy, Sd ang
Temt e § W wmw | FY ma Ry
- F R I SRW F MT IAT AT FY
R ey gRO § Vo 9T 15 9 fre
o wrn g, TE. g S AT L

Shri Shinde: As far as possible,
the allocations are made in the various
States where sugar is producad, but
we have to take into consideration the
consumption and .prodwctipn ppttern
of sugar all over the country, and
naturally, in certain cases, suga: trans-
port does take place.

T o
Shrimati Tarkeshwari Simha: May
I know what is the present stock of
sugar lying. with, the sygar,, mapufac-
turers. and how do the Government
propose to utilise to stock which has
accumulated? |

-

Shri Shinde:: ‘This. positioe- has! - al-

ready been explained a number . of
times. As far as the stock position is
concerred, the .pregent position,-in a
breadway, - is .ithis: :. including
carry-over stock and the present. pro-
duction, -the figure comes to 20 lakh
tons; as:far.as annual preduclion is
concerned, the breek-up  hag -&lready
been explained to the hon. House.
About 27 1akh tons wquld,pe, required
for internal consumption; one lakh
tons would be required, for export.to
Nepal, Sikkim and Bhutan, and fve
lakh tons for. export, and,then there
will ‘e a garry-over. = .
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Shri Shinde: The Governemnt is
aware of the difficulties faced by the
industry and ‘the cane-growers. and
the Government is examining the
possibilities to help the industry al .he
present moment,
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Shri Shinde: Because of th: droucht
eonditiong in various parts of the
oduntry including - Punjab, the gugar-
cane growers are facing some diffi-
culty. The State Governments are also
very -much concerned about the pre-
sent position and they sre taking
various steps to see that the sugarcane
growers are helped in different ways.
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Shri ‘Sivamurthi Swamy: May 1
¥know whether this committee has re-

- commended liberalisation” of issue of

licences" for sugar Industry in.the co-
operative sector?

Shri Shinde: The' government has
made the gynsmon clear from time to
timé. ' Regarding new licences, we
wish to givé preference to the coope-
rative sector,

WRITTEN ANSWERS TO
QUESTIONS ., .

Cropping Patterns
*391, thrl Shree Narayan Das: Will -
the Minister of Food, Agricuiture,
Commumty Development anq Coopera.
tion be pieased to state:

(a) whether it is a fact that the
studies made by the World Health





